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ORDER

T.C,p. 1{o, 688/r&BC/NCLT/MB/rrtAH/2017

The Learned Representative of the petitioner is present.

Placed on record the Order of the Honble High Court dated 10.07.2017

In view of the said Order Petitioner is directed to place on record the

Order to remit the entire record to the Honble High Court.

Ad rned to 19.12.2017.4
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